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GOVERNMENT OF KARNATAKA

FEE 2 EPC 2024 Karnataka Government Secretariat
M.S.Building,
Bangaluru Dated:16.02.2024

From:

Principal Secretary to Government,

Forest Ecology and Environment (Ecology & Environment),
M.S.Buliding, Bangaluru.

To,

Registrar,

National Green Tribunal(Principal Bench),
Faridkot House, Copernicus Marg,

New Delhi-110 001.

Sir,

Sub: 0.A.N0:693/2023 filed before Hon’ble National
Green Tribunal, Principal Bench, New Delhi

*kkkkkk

Adverting to the captioned subject, your kind notice is drawn towards
order passed by the Hon’ble National Green Tribunal in O.A. No:693 /2023
wherein respondents have been directed file reports showing the
sanctioned strength and working strength of staff in the concerned
SPCBs/PCCs, CPCB the ratio of administrative, Ministerial and Technical
staff in the SPCBs/PCCs, CPCB and the regulating and monitoring
facilities which are available with the SPCBs/PCCs/CPCB. In respect of
laboratories, the report will disclose the sanctioned strength and present
working strength of staff, the infrastructure which is available in the labs
and further need for equipment and infrastructure in those labs and the
provisions made in laboratories for enforcement and monitoring of
hotspots in critically polluted areas, along with information vis-a-vis the
information regarding the availability of budget and its sources and
expenditure in last two years (2020-2021 and 2021-2022).
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In pursuance of the direction of Hon’ble National Green Tribunal, the
report and complimenting documents are obtained from the Karnataka
State Pollution Control Board. Accordingly, | am directed to send the
aforesaid report and documents for submission of the same before Hon’ble
National Green Tribunal

Yours faitliﬁll}w

. o
(¢
(B.N|Praveen)
Under Secte to Government
Forest, Ecology Environment Department

(Environment & Ecology)
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Submission of report in respect of Karnataka State Pollution Control Board in Suo Motu matter
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0.A. 693/2023 “Pollution Control Board are the weak link”-reg.

No.

Issues

Report of KSPCB

Sanctioned and working strength
of staff including the ratio of
administrative, ministerial and
technical staff.

The Karnataka State Pollution Control Board’s Staff
Position as on 31.12.2023 is as under:

Sanctioned Staff Strength — 723
Working Staff Strength — 290
Total Vacancy -433

The ratio of administrative, ministerial to technical
(including scientific) is 111:179 (approximately 11:18)

Abstract of staff strength sanctioned, working and
vacant posts in KSPCB as on 31.12.2023 is enclosed as
Annexure-|

Regulating and monitoring
facilities available along with the
sanctioned strength and present
working strength of staff of Labs.

The Board is having Central Environmental laboratory
(CEL-1&2) at Bangalore & Davangere & Seven
Regional Laboratories at Mysore, Mangalore, Hassan,
Belgaum, Dharwad, Raichur, Kalburgi.

1) Details of Sanctioned Strength and Present Working
Strength of Laboratory Staff as per Board Notification
dated 12.05.2010 and 26.04.2017 is Enclosed as
Annexure-Il.

i)Total Sanctioned Strength-CEL1-63

ii)Total working Strength- CEL 1 -28

iii)Total Sanctioned Strength- RL-58

iv)Total working Strength of Regional laboratories
(including CEL-2)-24+8=32

2) Details of Regulating and Monitoring facilities
available along with the sanctioned strength and
present working strength of field staff (Enclosed as
Annexure-lll)

3) Details of Regulating and monitoring facilities
available (Enclosed as Annexure-IV)

The infrastructure available in the
labs and further need for
equipment and infrastructure in
those labs.

Infrastructure Available (A) and Required (R) ® for the
Laboratories of Karnataka State Pollution Control
Board is Enclosed as Annexure-V)

List of Equipments Available (A) and Required (R) for
the Laboratories of Karnataka State Pollution Control
Board is enclosed as Annexure-VI)

A5
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The  provisions made in
laboratories for enforcement and
monitoring  of  hotspots in
critically polluted areas.

The provisions made in laboratories for enforcement
and monitoring of hotspots in critically polluted areas
is enclosed as Annexure-VII.

The availability of budget and its
sources and expenditure in last
two years (2020-2021 and 2021-
2022).

Statement regarding the availability of Budget and its
sources in last two years (2020-2021 & 2021-2022) in
respect of Karnataka State Pollution Control Board is
enclosed as Annexure- VIII & IX. |

Principal Secretary
(Ecology & Environment)
Department of Forest, Ecology & Environment
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STAFF STRENGTH OF KARNATAKA STATE POLLUTION CONTROL BOARD AS ON 30.11.2023

(CADRE WISE FIGURES)

Sl No Designation Cadre Total Total Vacancy
Sanctioned | Working
Strength Strength
TECHNICAL STAFF
1 [Manager IT A 1 1 0
2 |Chief Environmental Officer A 3 3 0
3 |Senior Environmental Officer A 20 18 2
4 |Environmental Officer A 58 55 3
5 |Deputy Environmental Officer A 52 38 14
6 |Assistant Environmental Officer B 144 26 118
Total 278 141 137
SCIENTIFIC STAFF
1 |Chief Scientific Officer A 2 0 2
2 |Senior Scientific Officer A 4 2 2
3 [Scientific Officer A 15 4 11
4 [Deputy Scientific Officer B 15 3 12
5 |Assistant Scientific Officer B 34 16 18
6 |Scientific Assistant & 51 4 47
7 |Senior Field Assistant C 4 4 0
8 |Field Assistant | C 17 5 12
Total 142 38 104
NON -TECHNICAL STAFF
1 |Administrative Offider A 1 1 0
2 |Accounts Officer A 1 1 0
2 |Law Officer A 1 1 0
4 _|Assistant Executive Engineer A 2 2 0
5 |Law Assistant B 6 3 3
6 |Assistant Horticulture Officer B 1 1 0
7 |Assistant Administrative officer B 31 12 9
8 |Superintendent B 24 7 17
9 [Public Relation Officer (@ 1 1 0
10 |Assistant Statistical Officer c i1 0 i |
11 |Librarian C 1 0 1
12 |Junior Engineer E il i 0
13 |First Division Assistant C 41 31 10
14 |Stenographer C 6 1 5
15 |Senior-Data Entry Operator C 9 0 | — 9
16 |Data Entry Operator G 16 11 5
17 |Junior Data Entry Operator C 20 0 20
18 |[Second Division Assistant & 68 8 60
19 |[Driver Grade -A C 4 3 1
20 |Driver Grade-B & 13 10 3
21 |Driver G 15 0 15
22 |Office Assistant D 12 9 3
23 [Attender D 19 6 13
24 |Peon/Watchman D 19 2 17
Total 303 111 192
| Grand Total 723 290 433

* Above posts include direct recruitment, promotion and deputation posts

ministrative Officer
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Board Laboratories of KSPCB

ANNEXURE-I
Details of mmsoﬂ_ouoa Strength and Present ﬁcq_ﬂ_:m Strength of Staff as per Board Zosmomson dated 12.05.2010 and 26. _K 2017 at

Total Sanction Strength
-of the m.wcmm wM per Kokl m.wmmona working strength
SI | Designation of the Officers and Notification dated
No| Employees 12.05.2010 and 26.04.2017
_ CEL-1 CEL-2 RL
WM_ i e P | o A P C P % A
1 |Chief Scientific Officer 2 2 - - . - - - - - -
€2 [Senior Scientific Officer 4 2 2 1 - - - - 1 - -
n@ Scientific Officer 15 6 9 1 - - - - 3 - -
4 |Deputy Scientific Officer 15 6 9 3 - - 1 - 1 - -
5 |Assistant Scientific Officer 34 16 18 6 1 - 1 - 6 - -
6 |Scientific Assistant 51 31 20 1 2 13 | - 2 1 10
Total 121 63 58 12 3 13 3 0 13 1 10
- Grand Total 121 121 28 8 24

Note: 1. CEL-Central Environmental Laboratory, RL-Regional Laboratory
2. P-Permanent Staff; C-Contract Staff: A-Agency Staff

% A«Fﬁ. ﬁ
n—o.:umn

h‘hﬁ.hﬁm L




&

ANNEXURE-II

Details of Regulating and monitoring facilities available along with the sanctioned strength and present working strength of field staff

Titsl St Name of the Central and Regional Laboratories
Strength of the . _
post as per ks S RL-Mysuru L ‘RL-Hassan o RL-Belgavi | RL-Raichur [RL-Kalburgi
SI | Designation of the Bourd Bengaluru | Davanagere Mangaluru Dharwad
No Field Staff Notification
12 cmnwwﬂﬂ and| Yerking Working Working Working Working Working Working Working Working
wm A.K u__:: Strength Strength Strength Strength Strength Strength Strength Strength Strength
1 |Senior Field Assistant 4 2 - 1 - . - . ; "
m Field Assistant 17 34 s 9 3 3 4 5 2 3
©

Note: CEL-Central Environmental Laboratory, RL-Regional Laboratory

)

T iiue e Lt

Chief Scientific

ffice
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- ANNEXURE-III
Details of Regulating and monitoring facilities available at Karnataka

686

State Pollution Control Board

SINo |Name of the Instruments Available Required
i High Volume Sampler a5 16
5 Handy Air Sampler 4 5
5 RSPM Samplers (PM10) 57 32
4 PM2.5 Samplers 39 29 _
5 Stack Mpnitoring Kit 35 13
6 Whether Station 9 -
7 CO analyzer 1
g |Ozone Analyzer . 9
Flue Gas Analyzer
; aly 11 -
10 Sound Level Meter 65 8
Water qualtiy monitoritg kit 8 36

11
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ANNEXURE-IV | '

Infrastructure Available and Required for the Laboratories of Karnataka State
Pollution Control Board

SI Number of Labs oot
No Lab Infrastructure having Infrastencture Required
Infrastructure

1 |Physical Parameters 9 2

2 |Inorganic (General & non-metallic) 9 2

3 |Inorganic (Metals) | 7 4

4 [Pesticide Analysis 5 6

5 |Microbiological Tests 2 9

6 |Toxicological Tests i .

7 |Biological Tests 9 2

8 |[Soil, sludge, sediment test . 5 6

é Characterization of hazardous wastes B 6

10 Ambient Air / Fugitive Emissions 9 2

11 |Stack gases/ Source emission. 9 2

12 |Noise level 9 2

13 [Meteorological Monitoring 9 2

S
1ef Scientific

rtec
er
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List of Equipments Available and Required for the Laboratories of Karnataka
State Pollution Control Board

690

 ANNEXURE-V -

g

Name of the Instruments

Required

SI No Available
1 Filtration Assembly 10 -
- 2 Heating Mantle e -
3 - |HotPlate 13 -
-4 Muffle Furnace 10 -
5  |Water Bath 12 -
6 Autoclave 10 g
f Colony counter 9 -
8 BOD Incubator 10 -
9 Bacteriological incubator 10 -
10  |COD Digester 12 "
11 DO Meter 11 -
12 |pH Meter 11 -
13 [Conductivity Meter. 11 -
14 |Mechanical Shaker 8 2
15 Spectrophotometer (portable) 12 =
16  |Water Distillation Unit 12 -
Distillation Assemblies for 10 )
17 Phenol, F, CN and NH3
18 |TKN Analyzer 9 -
19 |Turbidity Meter 11 -
20 Rotary Evaporator 7 3
21 TCLP/Zero Head Extractor 8 2
22 |High Volume Sampler i 16
23  |Handy Air Sampler 4 - 5
24  |RSPM Samplers (PM10) 37 32
25  |PM2.5 Samplers 39 29
26  |Stack Monitoring Kit 35 13
27  |Whether Station 9 -
28 AAS (Flame & Flameless) 5 4
29  [ICP-OES 3 1
30 |ICP-MS 1 a
31 AOX Analyzer _ 1 1
Total Organic Carbon Analyzer
32 i .
Gas Chromatograph with 5 4
33  |suitable detectors
34  |Water purification system 11 -

Page 1 of 2
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ANNEXURE-V

List of Equipments Available and Required for the Laboratories of Karnataka
State Pollution Control Board

SI No Name of the Instruments Available - Required
35 |Analytical balance 11 p o
36 |Precision balance 11 G m
37 Specific ion meter 10 N
38  |Mercury analyzer - 6

UV-Visible spectrophotometer '
: _ 8 1
39 g :
40 |TOC Analyzer - 6
41 Bomb Calorimeter 6 3
42  |Elemental analyzer . 3

43  |Flash Point Apparatus 4 g

X ray fluorescence spectrometer

44 ’ 8
45  |Ion Chromatograph - 4
46 CO analyzer 1 8
47  |Ozone Analyzer - 9
48 Flue Gas Analyzer 9 3
- 49 Sound Level Meter 65 8
- 50  |Microscope . 7
% 51 Microwave Digester 6 3

Page 2 of 2
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ANNEXURE-VI

Provision made in Labdratories for Monitoring of Hotspots in Critically

Polluted areas

The Central Pollution Control Board (CPCB) has identified 03 industrial
~ clusters in the State of Karnataka namely Peenya, KIADB Industrial Area Jigani-
Anekal & Bidar

h—
W
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For Restoration of Polluted water bodies/contaminated sites/ground
water, Central Environmental Laboratory-1, Bengaluru and Central
Environmental Laboratory-2, Davangere, Regional Laboratories at
Mysore, Mangaluru, Dharwad have facilities/infrastructure for the
following Regional Laboratories are have facilities/ Infrastructure.

PhySical Parameters
Inorganic (General & non-metallic)
Inorganic (Metals)
Pesticide Analysis

. Microbiological Tests
Toxicological Tests
Biological Tests
Soil, sludge, sediment test
Characterization of hazardous wastes
Ambient Air / Fugitive Emissions
Stack gases/ Source emission
Noise level
Meteorological Monitoring

Monitoring of hotspots in Critically polluted area is being carried out by

using Mobile Laboratories (2 No’s) and Installation of continuous water

quality monitoring stations as per the direction by CPCB on 26.04.2016

are as follows.

{ ( gt \(. t (e
Chief scientific

VAR
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ANNEXURE-II - STATEMENT REGARDING THE AVAILABILITY OF
EXPENDITURE IN LAST TWO YEARS (2020-2021 AND 2021-2022) L.LR.OF
KARNATAKA STATE POLLUTION CONTROL BOARD.

o Rs.in Lakhs
ACCOU
NT HEEAD OF ACCOUNTS 2021-22
COoDI:
| T2 4
2228 Write Off/Losses 230 |
2229 Sldltmr}/-I_n-u;_rn.llf(Oncurrenl Audit 000
. P_u_h_!n. llulrmﬂ Mu_l:nu o ; o
2237|Award o the Informers E
2238 (_OI'I:.U|ldli;\:7(_‘h.|]‘“i.5 e 000
2241|RT1 Fee Remitted
TOTAL
MAINTENANCE 76.97
___|EXPENDITURE ETIO e
) 3200/ Rent. R.ll{.s;’l’umlt» 1‘1\(,5 168.37
3202| Vehicle Fuel & Oil 51.22
3203| Vehicle Repairs 26.87
3204| Vehicle Taxation & Insurance 10.40
T 3205[Nircof Vehicles [T 45.13
3206/ Laboratory Maintenance 16.63
1207 AMC for | dhurﬁldr\ Is qulplﬁﬁﬁnn ] 313
3208/ AMC for Mabile Lab i 81
“”1709 ()ﬂlu L-quipment (R\,penr\) GiakH Al 9 66 e
' /\M( for OfM ‘quipment - 828 | A 63 ]
T3210/CMC for CAAQM/ CANQM/ 239
(A RTCWOM Stations
e urmlur\. & T I\ll.lr(.\ M.nrm.mu 9597
T 3212 nlll|(|lll" Maintenance & ) 073
7321 3|Maintenance of Park II‘IL'LI&II;g Fco Coo0o0
e fPark -
" 3214 Maintenance of CETP 54.96
3215|Maintenance/AMC of Electrical 101045
Installation
T rora
PLANS & SCHHEMES 0.00
3400{Grants (GO GOK & OTHIRS) 0.00
3401 [Research & l_)}‘vuulognu,m 0.00
~3403|Plans & Schemes of Board Fund | 0.00 0.00
_____ TOTAL T
| i SS REIMBURSEMENT 0.00
3500|50% Cess Fund towards 0.00
Iistablishment & Operational
_|Expenditure. & N -
T 3501]30% Cess Fund towards Pollation B 000
Control Mcasures Expenditure
3502 (Financial Assistance to SSI Units 000
| __|(Revolving Fund)
| _|roTaL
OTHER SCHEMES 0.00
3600]|Bio Medical Waste 0.00
3601 |Hazardous Waste Management 0.00
3602|Eco Development Fund 15.19
36031 Design & Development of Mobile 3.96
App
3604 |Development of Comprehensive 19.15
Software
TOTAL o 11068.98

it rinance (ific

"
& i .
Rarnaiaka S

T4

"‘\- H pufe
utisficn Control B Eoarg
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ANNEXURE-H - STATEMENT REGARDING THE AVAILABILITY OF
EXPENDITURE IN LAST TWO YEARS (2020-2021 AND 2021-2022) L.R.OF
KARNATAKA STATE POLLUTION CONTROL BOARD.
~Rs.in Lakhs

ACCOU
NT HEAD OF ACCOUNTS 2020-21 2021-22
CODL:

2

|CAPITAL EXPENDITURE
4 _)«ln(‘! & Building 7
4201|OfTice Fquupmc.nt
4202|Laboratory Equipment
4203 | Procurement of Vehicles:

4204 Fumniture’s & Fixtures _-—“ o
4205 I Iu.lllc..l quipments

4206 ()I'I ice Moderni ization

4207 DL_VL'O]]!“LI'II of I’drks."(;,}[dg]rsﬁ_im _—_ \4i [)‘% T
42081 Establishment of CAAQM/ 0.00
____|JCANQMS/RTCWQM Stations IBTIRC=CRNIY | T T—
4209| Establishment of Pilot Projects for 000 7 23215

Disposal of c-waste. BMW &
CETP's & STP's

T 210]Establishment of solar PV Power | 175927 18219
Plant [T | | N —
B ; ENDITURE 2265.63 225086 |
O 200|Salaries T Tises 17743 |
2201 l’mu.:,l Fund - Remuneration 1o 913.49 112537
Contract Employees o
2202|M anpower /Sccurity /Housekeeping 0.00 0.00
o |services S| | —
2203 Wulfard‘yporle.f( ulral Pmorammus 4.65 L7S
2204|Statt Advances/Deposits 22.83
2205 Traveling Allowance o B I?iT
. s(Uniform)y 13008
2209 Idt.nhoﬁw Land Line s 13.96
2210|Mobile Telephone S 168.63

2211 [ Iu.mul\ & WalLr(_harﬂcs 16.33

2213 Prmluj"

2214|0ther IELQ}&__((__m\lnernt.\] ____ ;_':_ "3_‘,“’,
2215 lees & Honorariom | 3043
2216]1 u'di & Professi 3175
__??.]77 Innnl"n"r I’roﬂt m | e 2,2_4 7 B
2218|Books & eriodicals/ Publication 4!_7 -
2219|Newspapers 5777
2220]Advertisement __ 5268
2221 | Awareness Progmnnne."Pubhcuy 32.79
&2222|Services
2223|World Environment Day 7.34 3.40
2224|Exhibitions & Celebrations 22.50 52.22
2225(Grant in Aid/Contributions/ 19.13 22.61
Subscription. Studies/ Seminars o
2226 iiosp](alily Charges/Sumptuary 2014.49 4641.29
Allowances
2227| Pension/Gratuity/CPF/ GIS/Insurance 0.00 0.00

Chiet Finance Ofticer
Kamataka Srate Poliution Conteol Board
P analore « 364 501,

2 A AR
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ANNEXURE-I - STATEMENT REGARDING THE AVAILABILITY OF BUDGET AND
ITS SOURCES IN LAST TWO YEARS (2020-2021 AND 2021-2022) LLR.OF KARNATAKA
STATE POLLUTION CONTROL BOARD.

Rs.in Lakhs

70?0 ?l 2021-22

GRANTS

i]ﬂ_ (m\c.rmmnl of ll'ldhl o = ():(.]0 R {] ()[) : a
772()1'77 (1(!\'Lfi\|]1u1l U|l|\':!lvlldld|\¢l_- - - . l}“()[J . N () ()() -
202 [Other Agencics ' F V') S Y'Y S
203 |World | B'zi?{fl"’rci{afn R Y e _'“7767(7)'0 o
o rorar T T T T T e T 0. m_..“___n,._
T |CESS REIMBURSEMENT - e
210 5()%I{smbllshmcm&Opcrzninn.;ll-(fhatrgcs 0.00 N 7(7)_[;(}_“
211 |50% Pollution Control Measures | 000 1 oo
frora - 7 000 | o000
1200 Conm?{'r"w' TS E—————— N qsh g] T a0z |
1201 _|Bio-Medical Wastc T e T o
1202 |Hazardous Waste Management Fees | 000 000
1205 |Water/Air Analysis Fee of Board L e 4901

1204 |Reimbursement of M()Eili:ﬂliv Analysis
~_|Charges by CPCB . o N ) . o
1205 SdIL of Tender Form 351 0.99

179.12 130.39

Ii()() - I nvnum_nml !I Sl.num.n! | e ' 0.00 t) 00

I_:"(” /\pPL“d[\. |L.L. a i i -i.)-'[.)()- I 7 () (;(')'——"""—'
(1208 |CiETP I-‘v‘lt.mlu_r\!ﬂ;f:u = T (j ()Ui B (. 0.00 -
1209 RIghl ln Information Act Fees | () fl{) GO i 073 e
1210 |Sale of Act Bm)!\\/’ l “I' ical Iland Bm)k‘: ol =5 () {)7 T ‘().‘6{”7 o
1211 _fSale of icles/Oher Assets | " a7 LT 700

1212 [lab 1 mpamhmnl [ {) 00 0.00

~rovaL 7 994s32 B 415394737”"
INTEREST ON INVESTMENTS

1300 |Interest on Investment/SB /\c.s_ounts ‘364 ']4 - 1215.09

1301 lan.sl on Slall f’\dv.mu:s () 78 815

TOTAL 57402 |223 24

()IIII RS

]'74'(')_0""' M! 5 (.”d”l.()llq RLLLIP] BESESSE Se --[)57{)7777 ) r“—"_-__-l-(;- |9 o
1401 (B BmIdmg Rcm A é};_(m I T 07 -
140? III]LR/PL“‘?“)( o . - o R T ! 07 il N [ |? S
1407 |Auditorium Rent 7 7000 T o0 ]
"]4_0(;“* Adl“lnl\[‘{:ﬂ:\é.chxl;’g:é i 6_(_}0 R 00”

1410 |Forfeiture of GMD/ESD/STP T eso a7
7|-:1-'- i_‘-" Pllhlli.tlliul'l SLLU”[)’ l)spos]l:" - o 77{]()() - S 707(7]6"—-'__-
l"‘l I”?’ﬁ S[d” n’\d\- d:nu;‘ RLLO ery HE L e i Iii()()’ o i —I_Eim"]ii
1413 R'GC.HR B o0 ] o

T rorAL T 696
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Chisf Financs Otiicer
Karnataka Siate Poliution Control Board
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